HDFC ERGO General Insurance Company Limited

HDFC
ERGO

GENERAL INSURANCE

ENDORSEMENT WORDINGS - MOTOR INSURANCE ADD ON COVERS

1. Engine and Gear Box Protector:

In consideration of the payment of additional premium of € ____ paid by the Insured and realized by the
Insurer, it is hereby understood & agreed that for the purpose of this policy, the Company hereby extends
the Policy to cover the consequential damage to the internal child parts of the engine and/or gear box of
the Insured Vehicle, arising out of:-

i. Woateringression,
i. Leakage of lubricating oil And/Or damage to engine and/or gear box of the Insured Vehicle
arising out of leakage of lubricating oil due to Accidental means.

Under this cover, the Insurer will compensate the Insured for the foliowing:

1. Repair or replacement of the internal child parts of the engine such as pistons, piston rings, piston
pins, connecting rods, crank shaft, valves, valve seat / guides, nuts & bolts related to engine
assembly, engine oil, gasket, sealant and cylinder head.

2. Repair or replacement of the internal parts of the gear box such as gears or shafts in the gear box
housing, bearings, gear cil & gaskets.

3. Labour costincurred by the Insured to overhaul the damaged engine and/or gear box.

4. Engine cylinder re-boring, compression tests & other machining charges.

Specific Conditions:
Claims under this cover would be admissible if;
1. There is evidence that the Insured Vehicle stopped in water iogged area resulting in damage to
the internal parts of the engine and/or gear box due to water ingression.
2. There is evidence of under carriage damage to engine and/or gear box leading to oil leakage and
resulting into damage to internal parts of the engine and/or gear box.
Your Obligations:
1. The Insured should not try to crank or push start the engine once the Insured Vehicle has
stopped in the water logged area or undercarriage is damaged.
2. Call our toll-free no. to arrange for spot survey. The vehicle should not to be shifted till the survey
is done.
Specific Exclusions:

We will not be liable to indemnify the Insured for the following:

1. Where a loss is covered under any manufacturer's warranty or recall campaign or under any
other such package at the same time.
2 Any consequential loss apart from the damage to the internal child parts of the engine and/or

gear box due to water ingression, leakage of lubricating oil and/or damage to engine and/or gear
box arising out of leakage of lubricating oil due to Accidental means.

3. Loss or damage including corrosion of engine and/or gear box due to/geisy EToN mhmataon to the
Insurer or delay in retrieval of the Insured Vehicle from the water Ioggfacgafea A
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Subject otherwise to the terms, exceptions, conditions and limitations of this Policy.

2. Cost of Consumable Items

In consideration of the payment of an additional premium of ¥ by the Insured and realized
by the Insurer, it is hereby understood & agreed that for the purpose of this policy, the Company hereby
extends the Policy to cover expenses incurred by the Insured towards Consumable Items, in the event of
damage to the Insured Vehicle and/or to its accessories (if Insured), arising out of any peril as covered
under Section 1 of the Policy.

For the purpose of this endorsement, Consumable Items shall mean those articles or substances which
have specific uses and when applied to their respective uses are either consumed totally or are rendered
unfit for continuous and permanent use.

Such Consumable Items may include but not limited to nut, bolt, screw, washers, grease, coolants,
lubricants, engine & other oils, clips, ac gas, bearings, battery water, filters, sealants, gaskets, tyres.

Specific Condition — Claim under this section is payable only if the Claim under Section 1 of the policy is
admissible and payabie.

Subject otherwise to the terms, exceptions, conditions and limitations of this Policy.

3. Higher Protection and Removal Costs

In consideration of the payment of additional premium of ¥ ____ paid by the Insured and realized by the
Insurer, it is hereby understood & agreed that for the purpose of this policy, in the event of the vehicle
being disabled by reason of loss or damage covered under this Policy, the Insurer will bear the
reasonable cost of protection and removal (over and above the limits as provided by the India Motor
Tariff) to the nearest repairer and re-delivery to the Insured up to the amounts as mentioned below in
respect of any one accident:

Three wheeled vehicles — Up to ¥ 10,000/-
Private Car - Up to ¥ 15,000/

Taxis — Up to T 15,000/-

Other commercial vehicles - Up to T 25, 000/-

Subject otherwise to the terms, exceptions, conditions and limitations of this Policy.
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4. ZERO DEPRECIATION — CLAIM (Miscellaneous D Class of Vehicles)

In consideration of the payment of additional premium of ¥ paid by the Insured and realized by the

Insurer, it is hereby understood & agreed that for the purpose of this policy, in the event of partial loss, the
depreciation applicable under section 1 of this policy would stand deleted.

Exclusion: This cover excludes the following parts,
(a) Tyres
(b) Batteries

Subject otherwise to the terms conditions limitations and exceptions of this Palicy.
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